
THE GAUHATI HIGH COURT AT UWAHATI
(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vlr-7o ttgsu'T) O tt
From Shri Kaushik Kumar Sharma,

It.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri Paban Chandra Kalita,
Member, Motor Accident Claims Tribunal,
Goalpara. A

Dated Guwahatirne /f October, 2021.

Sub: Casual leave with station leave permission'

You r letter No. iv'IACI/GLP/2 021 I 965 dtd. 2 1. 1 0. 202 1

Sir,
With reference to the above, I am directed to inform you that you have been

granted casua! leave on 25.LO.2O2L along with station leave permission from the

evening ol 22.LO.2O2[ tall the morning of 26.10.2021'

Yours faithfully,

s&i

JT. REGISTRAR SIGII.ANCE)

Memo NO.HC.vtt-7OlLsszl s) I I ta,, dated L+ ' I o' Ld u
Copy to:

The Project Manager, Gauhati High Court, Guwahati.
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